DELHI LEGISLATIVE ASSEMBLY
Bulletin Part- 11

(General information relating to legislative and other matters)

Thursday. 12" December, 2013/21 Agrahayana, 1935 (Saka)

ELECTION CERTIFICATE OF MEMBERS

Fifth Legislative Assembly of National Capital Territory of Delhi has been
constituted vide Election Notification No. CEO/COE/102(88)/2013/77245 dated 9th
December, 2013.

For the purpose of issuing of Identity Card to the members, release of Salary
& allowance to the members, the members are requested to Kindly visit the Assembly
Secretariat on any working day between 11.00 A.M. to 05:00 P.M.

Members may kindly bring with them the following documents:-

. Photo copy of Certificate of Election issued by the Returning Officer.

2. 4 Passport size colour photographs (for purposes of Member's identity card
and “who’s who'.

3. Enclosed Performas duly filled in for preparation of who's who. I[dentity Card
and exercise of option for release of salary through credit clearing mechanism

MEMBER’S SALARY

Members may bring one cancelled cheque of their Saving Bank Account for
salary purposes.

P.N. MISHRA
SECRETARY
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LEGISLATIVE ASSEMBLY OF THE NATIONAL CAPITAL
TERRITORY OF DELHI

MEMBER'S PARTICULARS
Name
qaH
Address
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Style of name to be used in
Assembly paper
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Place of Birth
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Educational
Qualification
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Profession
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Mobile Phone Number
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Residence Phone Number
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13.

Married/Un-married
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14.

Children/s=enst

(A) Daughters/gfwat
(B) Sons/g
Name of Spouse

(in case married) (Enclose Photograph)
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Details of dependent
family
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Name of Political Party
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19 | Assembly papers Language
required in ‘
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Lok Sabha/Rajya Sabha)
B ora STeTBR)
(FaTEzomi—a=E3g,

afRue, TR
R, les T[T, ISATAT
anfx )

2l Important achievements
(May enclose separate Sheet)
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APPLICATION FOR ISSUE OF IDENTITY CARD
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OATH OR AFFIRMATION

I WISH TO TAKE OATH/AFFIRMATION IN FOLLOWING:-

01
02
03
04
05

Date :

HINDI

ENGLISH .

URDU

PUNJABI

SANSKRIT
SIGNAUNE wsssaseseveorssssnonsmanrarerases
Name of Member............ I
CONSHIUCNCY. cousemniissrinsninssasnssssns

(Strike out whichever is inapplicable)



FORM NO.E-5 .
~ ELECTRONIC CLEARING SERVICE(CREDIT CLEARING)
MODEL MANDATE FORM o

MLA'S OPTION TO RECEIVE SALARY THROUGH CREDIT CLEARING MECHANISM

01. NAME
02. ~ CONSTITUENCY

03. PARTICULARS OF BANK ACCOUNT:
A. BANK NAME

BRANCH NAME
Address

Telephone No. ' ‘

C. 09-DIGIT CODE NO. OF THE BANK &
BRANCH APPEARING ON THE M.I.C.R
CHEQUE ISSUED BY THE BANK y

D. ACCOUNT TYPE (SAVINGS ACCOUNT
ICURRENT ACCOUNT OR CASH N
CREDIT) WITH CODE 10/11/13

E. LEDGER NO.LEDGER FOLIO NO.

F. ACCOUNT NO. (AS APPEARING ON
THE CHEQUE BOOK) (in lieu of the
n

bank certificate to be obtained as under,
please attach a blank cancelied cheque, ' -
or_photocopy of a cheque and front .

page of your savings bank passbook
Issued by your bank for verification of
the above particulars) -

04. DATE OF EFFECT

I, hereby, declare that the particulars given above are correct and complete. If the transaction
_is delayed or not effected at all for reasons of incomplete or incorrect information, | would not hold
the user institution responsible. | have read the option invitation letter and agree to discharge the

mppmlblllty expected of me as a participant under the scheme.

Date: ‘ SIGNATURE OF MLA

“Certified that the particulars furnished above are correct as per our record.”

Date: ' SIGNATURE OF THE AUTHORISED OFFICER
OF THE BANK



The Secretary,
Delhi Vidhan Sabha,
Old Secretariat,
Delhi-54.

Sub: Issue of vehicle pass for entry from the main gate.

8ir,
1 may kindly be issued a vehicle pass. My particulars are given below:

1. Name ¥

2. Father’'s Name °: : -

3. Residential Address: -

Ph. No. Office:

Resi : --

4., Office Address & : ----------===-s-omemmmemmomsocences
Ph. No. -

5. Vehicle No. ! e - ———————

Yours faithfuily,

Member
Delhi Vidhan Sabha
Division No.

Note: Kindly attach photocopy of the Registration Certificate.
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SALARIES & ALLOWANCES OF MINISTERS/SPEAKER/DY.
SPEAKER/LEADER OF OPPOSITION/CHIEF WHIP W.E.F.

04.11.2011

Salary

Rs. 20,000/~ per month

|Constituency Allowance

Rs. 18000/~ per month

Sumptuary Allowance

Rs. 4000/- per month

Daily Allowance

Rs. 1000/- per day during the whole of his/her term.

Reimbursement of
Electricity charges at
residences

Chief Minister- Maximum upto 5000 electric units

consumed per month.
Ministers- Maximum upto 3000 electric units consumed

per month.

Traveling Facilities

Reimbursement of actual expenditure annually upto a#
maximum of Rs. 50,000 on travel within India for sel

and members of the family.

Residence facility

Rent free furnished residence or Rs. 20,000/- pm or
atable value of his/hser own house or the rent or the
Rent paid by his/her whichever is the least.

iConveyance

Free use of a Motor Car with services of Chauffeur and
petrol for the car upto a maximum of 700 ltrs. Per
month. In case of use of his own motor car is opted, will}
be entitled to conveyance allowance of Rs. 2000 per

month.

Medical facilities

Free medical treatment and/or reimbursement and free;
laccommodation in all hospitals run by the Government
and all other panel or referral hospitals empanelled or
’idcclarcd as such by the Govt. in accordance with the
Medical Attendance Rules and the DGEHS as amended
from time to time on priority basis as available to Group-
A officers of the highest grade of the Government,

rovided that a compulsory monthly contribution shall
Fgc Jevied from every Minister at the same rate as would
be payable by a Group-A officer of the highest grade of
the Government which shall be recoverable from the
monthly salary bill of the Minister.

10.

Reimbursement of Data
{Entry Operator Salary

Rs. 30,000/- per. mensem (Reimbursable for two Dataj
Entry Operators @ Rs. 15,000/~ p.m. to each).




W.E.F. 4.11.2011

SALARIES, ALLOWANCES AND OTHER AMENITITES TO M.L.A.(S)

Salary

Rs. 12,000/- per month

Constituency Allowance

Rs. 18,000/~ per month

| Secretarial Allowance

Rs. 10,000/~ per month

o bk il i

Conveyance Allowance

Up to Rs. 6000/- per month

Telephone Facilities

Rs. 8,000/~ per month to meet the cost of
telephone call charges

Daily Allowance

Rs. 1000/- per day (subject to a maximum up 1o
40 days per year) for attending Assembly
session/committee meetings etc.

Conveyance Advance

Upto Rs. 4,00,000/- (repayable within his
office term)

Medical facilities

Free medical treatment and/or reimbursement and
free accommodation in all hospitals run by the
Government and all other panel or referral
hospitals empanelled or declared as such by the
Government in accordance with the Medical
Attendance Rules and the DGEHS as amended
from time to time on priority basis as available to
Group-A officers of the highest grade of the
Government, provided that a compulsory monthly
contribution shall be levied from every MLA at
the same rate as would be payable by a Group-A
officer of the highest grade of the Government
which shall be recoverable from the monthly
salary bill of the MLA.

Pension

Every ex-Member who has served as Member
either of the Legislative Assembly of NCT of
Delhi or Member of the erstwhile Metropolitan
Council of Delhi or of the erstwhile Delhi State
Legislative Assembly as the case may be, shall be
entitled for pension of Rs. 7500/~ pm for the first
term of his membership and an additional pension
of Rs. 1000 pm for every successive year of his
membership beyond the first term.




10.

Family Pension

After the death of a ember during his term of -

office or an Ex-Member (including Ex-Membér of

erstwhile Metropolitan Council of Delhi ard Ex-
Member of erstwhile Delhi State Legislative
Assembly), pension shall be payable to the
surviving spouse during the remaining period of
life of such spouse until he/she does not remarry
and after his/her death to histher dependent
children so long as such dependent continues to be
a dependent, provided that family pension shall be
equivalent to one-half of the pension which such
Ex-member would have receivsed had he retired.
Provided that no such family pension shall be
payable to a dependent if such dependent is a
sitting member or is drawing pension under
section 9.

11.

Elect. & Water Facility

Reimbursement of the monthly electricity and
water consumption charges subject to  a
maximum of Rs. 4000/- p.m.

12.

Traveling Facilities

Reimbursement of actual expenditure annually up
to maximum of Rs. 50000/- on a travel within
India for self and dependent members of the

family.

13.

Reimbursement of
Data Entry Operator

(Salary)

Rs. 30,000/~ per mensem '(Reimbursable for two
Data Entry Operators @ Rs. 15,000/~ p.m. to
each). '




